IN THEVCENTRAL ADMINISTRATIVE TRIBUNAL : HYDERAB AD BENCH

AT HYDERABAD
XER

0.A. 9182/85. | Dt. of Decision : 26-10~-95.

P. Venkatadri Naidu | ...Applicant.

Us

The Sr. Supdt., ef Post Offices,
Nellore Division, Nellore Dist. -
Nellorse524 0C1= .+ Respondent.

Coeunsel for the Applicant : Mr. M, Keshava Rao

Counsel Pdr the Respondents : Mr. K. Ehaskar Rao, Addl.CGSC.

CORAM:

THE HON'BLE SHRI JUSTICE V. NEELAORI RAO:YICE CHAIRMAN
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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JUDGMENT Dt: 26,10,95

!
(AS PER HON'BLE SHRT JUSTICE V.NEELADRT RAO, vICE CHAIRMAN)

Héard Shry M.Keshava Rao, learnegd counsel for,
the applicant apg Shri Kota Bhaskar Rao, learreg standing

Counsel for the Tespondents,

-2, The gue date of retirement of the applicant
who 1s Extra Departmental Branch Post Master, Gudipalli:
Padu Village, Indukurpet Accounts Office, Nellore Mandal,
is 31.12,.199¢, But by the impugnea Proceedings dated
27.9.1995, the applicant was informed that he woulg be
completing 65 years of age by 10,10.1995 and hence he
has to retire on that date, Thig pa was fileg on
4.10.1995 assaiiing the Proceedings dated 27,9,1995

referred to above, Ap interim order wasg Passed on

matter, this oa €an be disposed of by the following

order;i-
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adverse to the applicant, the same shall not be ‘

implemented for two weeks from the date of receipt of%
that order by the applicant so as to enable him to |
challenge, if so advised, by filing an application
under Section 19 of the Aagministrative Tribunals

Act, 1985,

5. The OA is ordered accoraingly at the admission

stage. No costs ./

~N——= WA
(R RANGARAJAN) (V.NEELADRI RAO) w
MEMBER (ADMN. ) : VICE CHAIRMAN |

fi DATED: 26th Octoker, 1995, : l

Open court dictation, ‘
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Deputy Registrar({J)cc
vsn ‘

To

1. The Sr.Superintendent of Post Offices,
Nellore Division, Nellore Dist. 1
Nellore-l, ‘

2. One copy to Mr.M.Kesava Rao, Advocate, CAT.Hyd.
3. One copy to Mr.K,Bhaskar Rao, Addl.CGSC.CA*.Hyd,
4, One copy to Library, CAT.Hyd.

5. Cne spare copY.
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TYPED BY ' CHECKEIB BY
COMPARED BY ~ APPROVED BY ,

IN THE CENTRAL ADMINISTRATIVE TER1EUIAL
HYDERABAD BENCH AT HY DERABAD

THE HON'BLE MR.JUSTICE V.3 EELADRIFAC
' " VICE CHLI EMAN

BND ,/////

THE HON'BLE MR,R.RANGARAJAN sM(A)

. iy
.DATED:j,('o ~\0 -1995 bt
ORDER/TULGMENT
D'IOAQ/R.[&.‘/C.‘A.NO.

Bl - . ' . in ° ..
—
0.4.No., ‘[%74ﬂ>
Tc[’*"wo‘o“ . (ng .NO.' . )
Admitted and Interim directions A%
Issued. . e
CAllowed.

Disposed of with directions.

Dismissed. Al g CLOQ'LLL% oL, Qf‘asg{

Dismissed as withdrawn.

Dismissed for default.
Ordered/Re jected,

NoO orxder as to costs.
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